RESERVED

CENTRAL ADVINI STRATIVE TRIBUNAL ALLAHABAD BENCH

Allahabad this the @'  day of Reondy, . 1994,

Hon'ble Mr, Justice B.C. Saksena, Vice=Chairman
Hon!'! ble Mr, K. Muthukumar, Administrative Member

Originsel Applicstion no, 83 of 1992,

1 Dilip Kumar,S/o sri Om Prakash, Guard, Railwey
Quarter no, 511B, Lelitnagar, Allshabad.

28 Fradeep Kumar Yadav, S/o Sri K.L. Yadav, R/o
367/322, Mohatshimganj, Allztiacad.

eee+ Avplicants,

Counsel for the gpplicant sri sunil Raei

Vers us

1. The Unicn of Indie through the General lanager,
N. ly. Baroda House, New Delhi.

25 The Divisional Railway )Mgnager, Northern Railway,
All ahabad.

3. . The Senior Divisional Commercial Superintendent
N. Rly Allahabad. '

4, The Senior Divisional kerscnnel Officer, N. KRly
Allahabad.

S The senior Divisional Accounts Ufficer, N, Rly,
Allshabad.

e+« Respond-nts

Counsel for the Respondentis Sti A.V. Srivasteve/F. .athur

sri B.B. Paul.

Alongwith
Oiiginal Apulication no. 406 of 1994

b Subhesh Chandre, S/o sri Rajs Rem, R/o 407, Rejapur,
Distt. allahabad.

2. ﬁﬁqg%aﬁggér’ >/o R. Prasad, R/o 317, K D.S.A. Ground

Vers us

l. he Ynion of India through the Zeneral N )
R Riy » B 008 House, hew Delhic créc Mansger

B8dL
2. The Divisional Railway ianager, N. Rly Allchabad.

\
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The senior Civisional Comierciel, Superintendent :
I\;o Rly All:?habcd. 1]

e+ Respond=nts

criginal Aprlication no—3310 o0f 1993 -

Syed Nizam Hussain, S/o Sved Ali Hasan, 4/a 29 yrs.
R/o Mohalle Chiktoli, P.S. Husssindbed, P.O.
Japla, District pelayum.

Ragubir sharan Xharwar, S/o Sri S. sunder, A/a 33 Yrs
R/o 877-A Shastri Colony, Distt Mugalssrai.

° o o l'\p;'.l.ican-ts
Vers us

Jnion of Indie, through General Manager, N. «ly
Railway Board, Reroda House, New Delri,

gagg.cﬁgaﬁﬁgagi.SUperinéendent, N. Kly Barods

Divisional Railway Llenacer, Northern Railway
Nawab Yusuf Road, Allahabad.

Seni >r Divisinel Commerciel Superintendent, '
N. Rly Nawab Yusuf Roacd Allahabad. “

«.«. Respondenss

uriginal Applicetion no. 39 of 93

Nirgle singh, S/o n, 3ingh, &/a 30 Yrs, R/p
Ram Bssic \idalays, Darganj, Allahcbad.

Tarak lvgth Fandey, S/o B.D. Pandey, A/8 30 Ygs.

R/o Vvillage Kewalpur, Post Beri-vica, District
varanasi,

Kamla Kant shukla, 5/0 P.N. Shukla, R/o Raem Becsic
vidyalaya, Daraganj, ~llehabad.

Amsr Bath, s/o Mangru, R/c Ram Basic Vidyalaye
Daraganj, Allahsbed.

Sushil Kumer Tripathi, S/o K.S. Tripathi, R/o
Vil.ege Laxshagrah, Post Lakshagarh (Handia),
Distt. Allshabaa.
Shyam shanker Shukla, S/o Sri i.s. Shukla, R/o0
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt.
Allahabad.,

e o o “p[/liCdntS.

Mersus

Union of India thrcuagh 3Seneral sanager Northemn

Railway, Baroda House, New Delhi.

S
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Chief Commercial Superintendent, Northern Rai lway

Baroda House, New Delhi, .

Divisional Railway Maneger, N. Rly, Allehabad.

Senior Divisional Commercial Supreingendent
Ne I\ly Allahabado ) =

... Respondents

~

Criginsl Application no., 38¢ of 1993 |

Fezal Karim. ~/o Mchd. Kadim, R/o Villaoce Chakiya,
House no. 104/241 Rpost Office 3.P.C. Distt Allehsbad.

Ajay Kashyap, S/o0 FP.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Railway uolony smith Koad, Allchsabad.

«ss Applicants

/e 5SS e

Jnion of 1ndia, through General Manacer, Northern
Railway, Railway Board Barode House N, Delhi.

Chief Commercial superlntendant k Rly Baroda _me,'é,;;
“Howse, New Delhi, -— = e S

Divisional Railway Menager, Ncrthern kailway
Al G h e ey

Senisr Divisional Commercial Superintendent,
Northern Railway Nawab Yusuf Road Allahebad.

.... Késpondents.

Criginsl Apwlication no., 32 cf 1993

Qamrul Hesan, Afa 29 vYrs S/o Late Sri S.N. Hasan,
R/c¢ 121Dariyakad, Jogighat, Allahabad.

eeo+ Applicet

\Versus

snicn of India through Genral Manager N. Rly, Rly
Boadd Baroda House New Delhi,

Chief Commercial Superintendent, N. Rly Baroda,

et

House, Nev Delhi,

e

ot e by
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Divisional Kailway Maneger, Northern Railway, i
Nawab Yusif Road, Allahabad. “

Senior Divisional Commercial Superintendent,
Northern kailway Allshabad.

«+s . Respondents

Original A pplication no., 1782 cf 1992

vinod Kumar Sherms, ~/o Shri Chsbi Lal, R/o 17,'A
Lahia Marg, Allahebad.

eos Arplicant

" The Union of Indla"through the: Ch“"“’“"»"

BOQIC, New Delhl Bt : = .4-:.,}?

The ;eneral Menager N. Rly Baroda LJouse, New Delh .

-Tkle VlSl"“".al Ral}.WGY’— anoLJr I', N RlY ﬁiloabau.im-““

cess Respondents'

original Applicetion no, 1534 of 1992

Shyam Norairn singh, 3/0 R.N. Singh, R/o ®Will & Post
Jenauli, Distt. Baksur, Bihsar.

Ravindra Tripethi S/o sri s.C. Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil -Phoolpur Allahabad.

Ram Bharat, S/o sirdhari Lal, R/o Deogalpur, Post
Mau Aimea Dlstt Allahatad,

+ss Applicant

Versus
Union of India, through Secretaery Railw:zy Board,
Refi lMerg, New Delhi.
General Manager, Northern Railway, Railway Bhewan

(Baroda Houe) New Delhi. \

Jesd i
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e hie The Divisional Rallway Manager, N. Rly Allahaba S

V 3; VSenlor Duv151onal omn@rc1al Suodt N. hly‘D?m = F
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3. Chief Commercial Superintiendent. N. iily ReilBhewan '
(Baroda House) New Delhi,

4, Divisionel Railway Manager, Northern Railway,
D.Re.M. Office Nawab Yusuf Road, Allahabad.

8. Senior Divisional Commercial Superintendent, N, Riy
D.R.M. Office, Allzhabad.

.+« Respondents

9. Original Applicetion no.352 of 1992

le Rajendra Prasad Pandey, S/o Sri S.P. Pandey,
R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzspur Y.

versus

l.  The Union of India through.general hanager,ng,,;ly -
e Rew Delhi, ’ _a_w,v;u‘,L;; e

Uffice - Allahabad, -— = .o

ees e RGS}BOT!GEHtS = 7‘ ::

10, Originel Applicetion no. 4350 of 1994.

1e Rajendra Kumar, 5/o Sri F.N. Jaisawal, R/o 225
Gandhi Nsgar, Mutthigenj, Distt. Allahabad.

2. Remesh Chand, S/o Sri Late Hari Lal, R/o 19/216
Luker Genj, Distt. Al!aa&bsad.

°oee AppliCantS

Versus

1. The Union of Indie through the General Manaser ;
N. Rly Barode House, New Delhi. ’

2 Divisional Rel lway Manager, N. Rly Allehebad.

|
3 ° < i i s 3 . 3
Se¢nlor Divisional Commervial Superintendent, l

s
N
e
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N. Rly, Allahabad.

11,

2.

3.

1.

eee Responderts

Criginal Application no. 400 of 1994

~ Ram Niranjan singh, Af/a 38 Yrs, 8/c sri R.N. Singh

R/o 183=-Alopibagh, Allghebed.

Km. Shashi Srivasteve, A/A4 26 Yrs, D/o Sri V.N.
Srivastava, R/o 1 Dhinghwes Khothi, alopibagh,
Allshabad.

Cinesh Kumar, a/a 3. Yrs, S/o Sri G.S. Lel Sr.lvastave

R/o Village & Fost Sindhora, Distt. Mirzapur.

ess Applicents

versus
Jnion Of India, through General ;ianag-r, Northern
Rei lway, Reilway Rosrd, Rarode House. N. Delhi

Chief Personnel Officer, N. Rly, Barode House.
“"ew Delhi,

Divisional Railway Manager, Northern Railway, Nawab

Yusuf Road, Allahabead.

Senior Divisional Commercial Superintendent
N. Rly, allahabad,

.+« Respondengs,

Original Application no, 399 of 1994

Kadir Ahmed, s/o sri Abdul Ghafoor Khen, A/a 30 Yrs
R/o 182/K/1, A.D.A Colcny Rajrocpur Allshabad.

Brijesh Fresad, S/o 5ri Narain Prassad, Afa 26 Yrs,
/o 93-iatiysra Roadm alopibsgh A tlanabad.

Kemle®h Singh, 5/0 sri R.m Bali singh, a/a 37 Yrs,
R/c 129 Alopibegh, Allehabad.

Rajesh Kumar, S/o Narein Prasad, afa 28 Yrs, R/o
544 Colonelganj, Allahabed.

Arun Kant Srivsséve, S/® sri M.P. Srivasteva,
a/a 3: Yrs R/o Azad Square, <.mbagh, Allahabad.

Km., Vibha Sarswat, D/o S.K. scrswat, afe 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allehabad.

Km. Abha sarswat, D/o S.R. Sarswat, afe 27 Yrs

N -7
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/o 133-8C, Lead Road, Railway Colony, Allahabad.

o

e

13,

2,

3.

4,

R/050-A Madhwspur Allechabad.

Revi Shenksr Srivaétava, S/o Sri Prem Kumer, b
A’a 26 Yrs, R/ 130-C/51-L Rairoop=pur,
Allchabad.

ses Applicants

\ler sus

Jnion of 1lndia through General }Manag-r, N. Rly,
Railway Board, Baeroda House, New Delhi.

Chief Personnel Cfficer, N, Rly Barode House,
new Delhi,

Divisional Railway Menazer, N. Rly, A llchabad.

Senior Divisional Commerciel superintendent, N. Rly )
vawab Yusuf Road, Allanabad,

ee.es Respondents

Criginel Application no. 397 of 1994 '
Piyush Kumer Dwivedi S/o K.K. Dwivedi, Afe 29 Yrs

R.mesh Saren S/s Hari Bhanker Lal, A4 /e 34 Yrs
R/o C-27/273=-3, Indien Pre=ss Colony Jagatganj,
Varanasi,

Re jeev Kumaer Srivastave, S/o P.M. lLal, a/a 30 Yrs
R/0 CK=63/209=-A Chcti piyarie Districi, Varesasi

Amulya Kumar Gupte, S/c Sri N.K. Gupte, a/eé 30 Yrs o
R/o 178 purana Ketra, Allahabcd.

Surendra Kumar S/o K. Lal a/e 30 Yrs, R/o Vvill. &
Fost Halimpur, Distt. Vsranasi.

Rakesh Behefi Srivasteve, S/o K.B. Srivesteve,
Afe 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allahabad,

Priya Kant Srive:ztave, S/0 Sri A.N. Lal, a/e 33 Yrs
R/o $=1/64-2G Chupe-Pur, Distt. Veranasi.

Fraveen Kumer 35/o Sri :.praekesh, s/a 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, Neerapur Basehiee,
Veranasi,

«ses Applicants

Versus \\
Qo
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1. Union of Indie, through General Manager, N. Rly,
Reilway Board, Baeroda House. New Delhi, b

2 Chief Fersonnel Officer, Northern Reilway, Berode
House, New Delhi.

e Divisionel Railway Manager, Northern Railway, Nawab
Yusuf Road, Allanabad.
4, Senior pDivisional Commerciel Superintendent !.. Rly

Nawab Yusuf Road, Allehabad,

..+ Respondenss,

14, 0Original A pplicetior no, 1702 of 623

Ly Rajendra Prasad , Afa 24 Yrs, S/o Sri Kej Behadur } j
singh, R/o Vill Khapeti, PoOst Knhapatia, Distt !
Allehabad,

2. - Dharam pal singh, A/e 32 Yrs, S/o L.R. Singh, R/o f
vill, Shambir Singh Pur (Sew&an) P.O. Aurei, ‘
Distt. Veranasi.

%in Mahesh Prasad, A/a 35 Yrs, S/o0 5ri Remji Prasad .
R/o i#ohalls ; arsurempur, Post Mughalsarai, Distt
Varanasi.
4, Munna Lel, Afa 29 Yrs, 5/c Sri Cheddi Rém R/o H
@@ Vill Chandhasi (Khuswaha Besti) Post Chandhasi,
Mugalsaria. Distt. Veranasi.

oo+ Applicants

Versus

l. Union cof India, through General MNanager, N. Rly
Baroda House, New Declhi.

2. @€hief Commercial Superintendent, N. Rly, Baroda
House, New Dclhi.

35 Divisional Reilway Muneger, N. Rly Nawab Yusuf FKoad,
Allahcbad.
4, Senicr Divisional Commercial Superintendent, DRM

Office, Allahabod,

. .s llespondents

15, oOriginal A oplication no., 1227 of 1993

1, Lal Bahsdur, s/o sri Jhanra, A/a 28 Yrs, R/o vill

N
e 9
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Bhawarohi, P.O. Sindhaur, Distt. Mirzapur

28 Kishorilal, s/o Jhanna, Afa 22 Yrs R/o Vill. Bhewsroh:

P.0. 3indhaur, Distriet Mirzapur.

3. ‘horilel, s/o Jhanna, Afa 30 Yrs, n/o Vill Rhawerchi,
P.O. sindheur, Distt. Mirzs ur,

——4,  Dinesh Prassd, S/o Sri shvnati. Prasad, A fe 32 Yrs
R/o vill & P.Q. Beraini, Distt. Mirzs ur

5e Kam Subhag, 5/0 Sri D. singh, A /& 27 Yrs, R/o
vill Murahuan, p.O. Shikargenj Distt. Varanasi.

6. sunil Kumer, S/o sri Benshi Lal a/e 31 Yeres
r/o B.P. 285 Ravi Nhagar Colony, Neer Keii Maqir
Mughalsarei, ‘arsnasi.

e« Apivlicents.

Ver sus

i Jnion of Indie through General Manager, N. kKly Reil-
way Board Barosa House. New Delhi

2. Chief Personnel Officer, N. Rly Barods House, Ncw
Delhi.

Divisional Ruilwey lMenc ;er, Northern Railway,
Nawab Yusuf Rnoad, A llaliec-c.

4, Senior Divisionel Commercial Superintendent
e Rly, Navao Yusuf Road, allaehabad.

T+.. Respondents

18. Original Agpliceticon no, 873 of 1993

il Santosh Kumar Dwivedi, S/o lLate Sri R.M., Dwivedi
R/o vill & Post sindthora, District Mirzapur

2 Randhir <singh, S/o S.N. singh, r/o vill sultanpur,
P.O. Makhmep ur Distt. iau,

S Virendra Singh, s/osri §. singh , r/o Vvill Rampur
Post RampurDhameave Ditt. Allehsbad.

4, Jitencra Bshadur singh, s/o sri A.Singh, r/o
vill and Fost Rempur Dhamava, Bistt. Allshabad.

5. Rén Vijei singh, s/o B8.%. singh, r/o vill & po:t
Aempur Dhameva, Bistt Allahabad.

6. Vinay Kunar singh,s/o sii iiahesh §ingh a/a 22 Years
r/o vill ¢ post Rempur, Dhamava, Distt. Allahabad.

7 Bodha singh, s/o s:i R. Babadur, r/o vill chadpur,

A QTQE/ ..-le
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Dhamava, Distt A .lahabad.
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18,
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Bhiteura, Distt. Fatehpur.

nam rKripal singh s/o sri A . singh, R/o Vill Sahimeyul
post Bhitaure, Distt. Fatehpur.

Kunwar Rajendra Sinoh, S/c sri J.B. Singh, &/o
Badi liadari, Fost Siswen, Distt. Allahabad.

Raghvendra Pratap Sirgh, S/o sri V.singh r/o viﬁl
Churiyani, posi churiyeni Distt. Fatehpur.

S.C. Mishra, s/o R.S. Mishra, r/o vill Jathi rost
Mahidcinpur, Distt. Allahabad.

Herdwsr, S/o Rem 3ingh, r/c vill and Post Ksunia
Disti. Azamgarh.

Ajai Kumer Srivastava, S/o sri (Late) Saheb Lal
srivastave, r/o Vill & post Sindthora, Bitt.
Mirxa.ur.

Anant fFathak, s/o S.N. Pathak, r/o B-24 G,T.E.
Karelli Allehebad,

Kunwar Surendra sinch, S$/o J.B. singh r/o Vill
Beli Madari, post Siswvan, Distt Allahqbad.

Remesh singh, s/o M., Singh, r/o vill and poust Rampur |

!

S.K. Gupte, S/o K.L. Guptae, r/o 4 HB/107 G.nga “‘agar
Colony Varanasi.

Hishemuddin, S/o sri sahauddin, r/o 537-A Ghanshyain
Magar Colony Allahcbad.

«e- Applicants

Vers us

Union of India, through senerel Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi,

Chief rersormnel Ofiicer, Northern Railway, Bsrode
House, New Delhi,

Divisicnal Railwey jiencger, Northern Kailway,
Nawab Yusuf Road, Allshabad.

Senior Divisionel Commerciel Superintendent,
Noethern Reilway Allahcbad.

... Respondents

\

Qf,\/
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Qb

Originel A pplicaetion no. 779 of 1933

itahesh Kumar, S/o sri H. lal, r/c New lLasker Line,

Furena Baihrsne, Allahebad.

«vs Applicants

Versus

oOF

The Wnion of Indie through the General Mensger, -
northern Railway, Bsrods House, New Delhi.

The Divisional Railway Manager, Northern Ralilway
Allehsbac.

The Scnior Divisional Commercial Superintendent
Northern Reillway Allcnabad.

The senior Divisional perscnal Officer, N. Riy
Allahabad. 'l

¥

The Senier Divisional Accounts Offiicer, N. ERly Allshal

Respondents

Crigingl Application no.746 of 1993 ' )

Samarnath singh s/o Salik Ram &/o0 vill Kureh-Khurd,
P.C. Mugelsarai Distt Mugalserai.

Om pPrakasii Sharma, S/o Late Sri puttoo Lal Sharme
@fa r/o vill parshurampur (sikatia) p.O.
Mugalsarai, Bistt Mugaslasria,

Ver sus

Union of India, through General Manajer N. Rly
Railway Board, Earoda House. “*ew Delhi

Chief FPersonnel Officer, N. Rly Barode House
N. Delhi.

Divisional “cilway Manager N. Rly Allshabad.

Senior Divisional Commercisl Superintendent, N. Rly
Allchabad.

Respondents

Original Application no. 530 of 1993

Ramesh Chandra, §/o Sri K. Cusrap,r/o vill
Umarganj P.S. Raipur, Tehsi Machlishahr, District
Jaunpur. \

S — ———
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satya prakash, s/o adhya, a/a 30 yrs r/s vill
Rampur Saewai, P.0. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

Jemuna prasaéd, s/o Srinath r/fo Gopalpur, p.c. Rampur

Tehsil patii, Distt pratapgarh.

Sri Ram singh s/o sri Murali, a/a 29 yrs r/o
Vill Behdaul Khurd, P.0. Surwen Misirp ur,
Teheil patti Distt. Pratapgarh.

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishahr Distt Jaunpur.

Laxmén singh, S/o svi Murali, r/c wvill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil peatti
Distt Pragpgarh.

Girjs Shankar, S/o sri Chhute Lzl A /a 31 yrs
r/c vill Vanbirpur, P.O. Raipur, Tehsil Machlishahr
Distt. Jaunpur.

Rajendra Prasad, S/o sri Ram Lal, r/cUmarganj
P.O. Raipur, Tehsil Machlishahr, Bistt Jaunpur.

Amrit Lal, S/d sri nath rgc villumarganj P.O.
Raipur, Tebsil Machlishahr District Jeunpur.

Hira *al, spo Sri Ram hath, r/o vill Umarganj, P.O.

Raipur, Tehsil Machlishahr, Distt. Jaunpur.

.o. Apnlicangs

Versus

Unicn of Indie through General Manacer, Northern
Raidway Railway Board, Baroda House, New Delhi.

Chief Perscnnel Officer, Northern Reilway, Rarcds
House, l‘ew Delhi.

Dividsonal Railway iManager, N. Rly Nawab Yusuf
Raod Allzhabed. .

Senicr Divisional Commercial Superintendent, N.R1ly
Allchased,

... Respondents

Criginal Application no, 479 of 1993

shiv Shenker, S/o Ram Lskhen, r/o vill Behdaul Khurd

fost Gaure Distt. Fra&pgarh

Heri Shanker, S/o sri Choitey Lal, r/o vill Bamvirpur (§

post Rampur, Distt Jeunpur.

Bam Bshaedur, S/o sr. ichan Lal, rfo Purani Bardahi
Bazar, Post jlukundasaganj, Tehsil patti, Distt.
Prat<poarh, \

'
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Ram Ashrey, S/o sri Ram Adhar, r/o villege Sukhan
Misirpur, Post Suvansa, Tehsil Patti. Ditt Pratapgarh,

Vibha Shanker, S/o sri Chottey Lal rfo vill.
Eanveerpur, Post Rempur Distt Jaunpur.

Rem Khelewan, 35/0 sri Kandhai. r/o vill Sawasi Rampur

rost Serei Bika, Distt. Jesunpur.

Eam Dahadur, s/é sri Rem Abhilash, r/p vill .

pue Kharagrai, Post Suvnass, Distt. Pratapgarh.

Ramsh.onker, S/o sri Chottey Lasl, r/o Banveerpur,
post Ramgur Distt. -~aunpur,

lLelji, spo sri latapher, n/o vill Meerpur, post
Madhupur, Bistt. Jaunpur.

Shesh Nath, s/o sri Mata Saran , r/p vill & Post
Sileudhi, Distt. Freta,.garh,

e e Apllc ent

Versus

Jnicn of India through General lianager, N. hly BReilwea)
Board Bafoda House, New Delhi.

Chief Perosnnal Ufficer, Northern Rail@ay, Barode
Howse, New Delhi, a

Divisional Reilway, Manacer, Northern Rallway
Allahabad.

Senicr Divisional Commercisl Superintendent
Northern Railway A llehebad,

e« vo Respcndents

Nriginsel Apclicaticn no., .416 of 1993

Kishan Singh, S/oc sri Ram Nagina Sin:h r/o
U yard Colony Qr. no. 702-C, Mugalserai, Distt.
varanasi,

Ramesh, S/o sri Ramji r/o vill & P.O. .Farshuramp ur
sibtian post Mugalserai, Distt. Varanasi.

Ashok Kumsr Fandey, s/o sri Balmiky randey r/o
Sibtien, Parshurampur, F.O. Mugelsarai, Alinausr
Distt. W renasi.

Prem Kumar Srivastave, 3/0 sri S.v. Srivasteve,
r/o Loco Colony Gr. no. 128-K Mugslsarej Distt
Varénasi, -

Dilip Kumar Sinha, s/o sri Deep ihzrein Lal,
R/o Hanur Colony Cr. no. 694-4 Mugalsarai, Distt.
Varanesi,

\ «+s Applicants
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Versus

i Union of I1ndia through Genreral Manager, N. Rly
Raeilvay Bocard, Barcds Hcuse, New D-lhi.

2y Chief/Perséhnel Officer, Northern Railwgy,vBaroda

House, New Delhi.

Sl Divisional Railway Manauer, Northern Railway
Allahahad,
4, Scrior Divisional Commercial Superintendent, Nerthern

Rellway, Nawab Yusuf Road, Allazhzbad.

e+« hespondents

29, Criginal Application no. 1006 of 1992

15 santosh Kumar s/o sri B.G. Shsrma, r/o 146-4 Loco
~coclony Aligarh.

oo+ Applicant

Vers us

Hs Union of India through the seneral Manager, N. Rly
Baroda House, New Delhi,

2, Divisicnal Railway Menager, N. Rly Allahabed. |

3. Seriior Divisional Commercial Superintendent, N. Rty
Allahabad, i

.o« Respondents

no

~
S* uUriginel A pplicetion no, 1303/92

1, sushil Kumer Pandey, s/c¢ Pt.k.N. Pandey, li/o
60 Bhendari Sttiorn Rd. Jaunpur,

2, Suil., Jyoti Saxens, W/o sri K. Sexena, 99/303, Sisamau
Badha Gheuraha, K.npur.
ese Applicznts,
Vers us s
1. Jnion of India throuoh General Manager, N. Rly
Baroda House, New Delhi.
2, The Divisional Railway Maeneder, Northern Railvey

\
O s
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Allehabad. -
The srnicr Divisicnal Commerciel Supdt. N. Rly

DRM Office. Allahgbad,

.o+ Respondents

Original Applicatior no. 1715/92

Indu pPrabhe pander, V/o sri B.N. Pandey, r/o
94/1A Galle Bazer Tilhergenj. allahabac.

smt, !‘zdhuri Misra, %w/o sri O.p Mishra, r/o 5 é
62. Bhandari Sgalion Road, Jaunpur, - oo

5 Applicant

Vers us

Union of India through Genersl Manager, N. Rly
Borada House, New Delhi,

Divisional Railway Manager, N. Jily A llahebad.

Senior Divisional Commercisl Supdt. N. Rly DRV
Office , Allahabad.

.o+ Respondents

Original Applicetion no. 133/93

Kripa Shenkar, S/o sri V. Nabh, Vill iata=ka-pura
F.O. Ram Nggar, Distt. Allahabad

Jmes h Chendra, sS/o Sri 5. Prasad, R/o Vill Tikari
P.O. Bhemni Hitar, Distt. Allehavsad,.

asiel Appliconts

\Versus i

Jrnion of indie through General Néenager N. ILily
Baroda House., New Delhi,

Divisional Railway }anager, N. Rly, Allahebad

S5r. Divisional Commercial Superintendent, N. Rly
DRV Office aAllszhabad.

\\ ... Respondents




2%.
1

2%,

Sie

nivisional Railway Manegel, N. Rly, allahebac.

/16 /]

Original Apwlication no. 514/93

sri Krishna hend Pathak, s/o sri T. Pathak, r/o
vill. amaon, P.O. sahibaanj, Distt. Varanasi

Subit De, S/0 S.K. De, r/o Ume Kutir, station
Road, Jaunpure. =

... Aoplicant

Versus

yrion of Indie through Seneral Kanager N. Rly
3groda House, New Delhi.

sr. Divisicnal superintendent Gommercial N. RLy
DRI Office, Allahabad.

... RespoOndents

Original Appliceion NO. 777/93

safya prakash \Mishra, s/o sri R.S. wishra, R/o ;
Af3, 176 Krishna Nagar, Keedoanj, Allahabad. ‘

... Applicont’

Versus

Jnion Of India through-aeneral Manager, N. Rly
Baroda House hew Delhi.

The Divisional Railway ManageI, N Rly A llechabad.

gr.Divicional commercial superintendent , N. Rly
DRM Office Allahabad.

... Res,oncents

originel A ppliceion nc. 467/93

shechi Kumar Niishré, 5/0 R.A. Mishra, r/o Vill
Ghatwa ; ost xerchana, F.o. rarchana, Distt Allahabad.
rresent Address 134- Tula Rem Begh A llchebad. |

N2 endra prasad :shsra, s/o sri D.P. Mishra
vill Kasidahan, POt Natheipur , Distt. yaranasi

ancop Singh, g/o0 Sri S.P. girsh, R/o Vill, and P.O.

Bam *cgar Bhojpur, FeSe Antoo, Distt. pratapgerh.

... Applicets

Versus Q&}v P -
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Union of 1India through General Menager, N..Kly

Barcde House, New Delhi.
Divisicnal Railway‘hManager, No Rly allahabac.

Senior Divisinal Commercial Superintendent N.
Allahabad.

Scnior Divisional Personnal Officer, liorthemn
Railway Allanabad.

Senior Divisional Accocunts CUfficer N. Rly
Allabhabead,

.« nespcndents

Original Application no. 1028/93

Rejesh Kumar Tripasthi, §/o Sri R. Tripathi
R/o 354/7/1, Jayantipur, Chumapgang Allshcbad.

... Applicant

Ve rs us

Jnion of Indié through l¢neral ienager N. Lly
Baroda House, N. Delhi. ‘

Divisional Railway .laneger, N. Kly Allshcbad.

Senior Divisional Commercial janager, N. Kly
DRM., Office Allzhabad.

e ++» Respondents

Original application no. 1243/93

Rly

shiv prakash Dubey, S/o S.D. Dwivedi, r/o vill,

MNawapura (Kakraha) P.O. Fetehpur, Distt. 1au.

.o+ Applicant

Versus

Jnion of India through General Mgnager N. =ly
Baroda House. New Delhi,

Divisional Railway !Mansager, N, Rly Allshabad.

Senior Divisional Comunercial Menager, N. Rly

Allahabad.
\\ .+. Respondents

Reh

A a5 =

/8
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3§9. Originel Applicstion no. 1362/92

il Pawan Kumer Psndey, S/o Sri S.S. Fandey, R/o 161/5
A, Azad Negar, South Melaka, Allehabad.

2. Arun Kumar Singh, S/o Late Sri Ramkant singh, R/o
vill./p.O. Kaju, Allahabad. .

* & o N)p lican.t

Versus

1. Union of India through General Manager N. Rly
Barode House. New Pelhi.

8. Sr., .Divisional Cocmmercial, Superintendent N. Rly

2 Divisional R&ilway leneger, N. Rly Allzhabad. : X ,
A llahabad. ?

... Respondents

32, Original Application no, 1511/92

Suresh Kum r Srivss#ava, S/o sri R.K.L. Srivaesteva g*
r/o 36A/60, Judhwal, Tilharganj Allahabad. .

ees Applicsnt

Vers us

l. The Union of Indie through General Manage , Rly
Baroda House. New Delhi, o

2o Divisional Railway Menager, N. Rly Alle e bac,

3 Srle%v{Sional Gommercial Supdt. N. Rly ] O\ Office ?;
AlEahabd.

see HES JC ndents

33. Criginal appplicetion nc, 1609/92

1. Sharda Babu, S/o Ghassit Lal, R/0 ) ¢5. nakhas Kona
Allizhabadg. ’ : '

2 Qigiiaéggad’ S/o sri Abrer Ahms i, = 1/, 553 Attarsuiya,

‘s e 0 Applic{;nt
Versus \\

. - 19
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Union of lndia through General Manager M., Rly
Allahabad.
Divisional Railway iManager, M. Kly Allchabad.

Sr. Divisional Ccmmercial Supdt. N. RKly A llahabad.

.+« Respondents

Criginal Applicstion no. 1628/92

Vi jai Kumer Sinha, S/o sri D.N. Lel, r/o Hepar
Colcny Cr. no. 694-4 liughalsarai,.

Sunil Kumar Sinha, s/o sri V.N, Lel, R/o Qr. no.
603=B Hapur Colony Mugalcarai.

Narayan Dutt Dubey, S/o Late sri K.D, Dubey, r/o
131=3H, First Avenue, Reilway Colonyy, sSmith Road
Allanabad.,

ee+ Applicents

Vers us

Union of Indig, thrcugh General Manager, N. Rly
Barode House., New D=1lhi,

Chief Commercial Superintendert, N. Kly Baroda House
New Delhi, ' :

Divisional Railvay Remenger, N. Rly allehabead.

Sr. Divisional Commercial Supdt. IN. Rly Allchabed.

.« +e RESPCNdeNnts

original Applicction no. 1663/92

Mithlish Kumer Mishre, 5/o Sri H,h. Mishra

r/p 41-C Baghambari Koed, Tilek Nagar, Allanabad,

Shared Dhyani, S/o Late sri G.P. Dheyeni, r/c
c/o G.P. Dhayani, Prayag Saengit semiti, 12-C Kamle

N

Nehru Road, Allahabad.

Ramji Verma, S/o sri K,N. Vermea r/o House no.
17924 s 53 -~ = - o 1 7~ 1 = . P
173/B Rkailwsy Colony no. 1 Subedarganj, Allshabac.

eees .pplicants

\




36.
l.

2,

3.
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Versus
union of Indie through General Manacer, N. Rily
Raroda H use, New Delhi,

Chiet Commercial superintendent, N. Rly Barode
ouse MNew Belhi.

pivisional Railwey waneger No Rly Allahsrad.

sr. Divisionel Conmercial Supdt. N. Rly Allahabad.

... —espondentis.

Original appliceticn no. 17713/92

vinod Kumr S/ sri R.Ye gam, r/o C 757, GIB hagerl
ksreli Allchabad.

virendra Kumar, S$fo Sri.ReS. Ram B/o0 23/B/76/C/
1003, Allepur, Allehabad.

Sanjoy Kumar srivasteva, 570 Sri R.F. grivestava
r/o 1438/ 54, Chakie, P.0. GIB Weégdat, allshabec.

2 ... Applicants.

Vers us

Jnd °on of indie through Seneral Manazer, MN. nly
New Delhi,

The Divisional Reilwey senageT, No Rly Allahabead.

Pivisicnal Comml. supdt. Northern Rail lway
Office Allehebed. .

... Respondents

original A pplicetion no. 1821/92

sudhir Kuner /sfo sri sridaya Nerein south of Janie

Road, New YaT, Distt. Patna, present Address.
101 anend Bagh uld Baiharend Allehubad.

... Applicent

Vers us ygyv




3€.

1.

HoOow N
. . .

S1
-

39.
1l
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N>

Jnion ¢f 1ndie through Gneral jiansger, N. Rly
€.

Baroda Hous New Delhi,

Divisioral Railway Manceger, N.Rly Allaficbed,

Sr. Divisiorial Commercisl Supdt.N. nly Alléhabad.
St Divisicnal Fersonnel Officer N., Rly Allahebad.

Sr, Divisiocnal Accounts Officer, N. Rly Allahabad.

» s» Hespondents

0 4]

Original applicztion no, 1822/92

Arun Kumer, S/o sri G.p. Srivestave, r/o 101,
Uic EBainharena Allehabad

... Applicant

\Vers us
Jnion of 1ndie through *he Genersl Manager, N. Rly =~ ¢
Barods House, Allechabnad.

Divisional Keilway !anager, N. Rly Allshabad.
3r. Dvisional Commercial Supdt. N. Rly. sllahabed.

Se. Divisional Personnal Officer, N. nly Allchabed.

Sr. Divisicnal Account- Officer, N. Rly Alishabad.
.. Respcndents

Griginal Applicaion ro. 1825/92

Virendra Pretap Ssingh, S/o R. Singh, R/o !‘uréhen,
Post Shikarganj, Distt. Varanasi.

Virendre Bahadur Sinch, 3/o0 S1i K.B. Singh, R/o
Vill prrempur, Fost Chakia, Distt. Varanasi.

‘ohan Prased, $/o sri lalji, R/o Vvill Murahen, Post
Shikerganj, Bistt. Varenasi.

Brij Rej Yadev, S/o sri B.R. Yadav, R/o Vill
Murchan, Post Shikarganj, Distt. Veranasi,
Krishne Mmrari, Singh, s/o sri R. Muret, r/o

vill Mure han, post shikarganj, Bistt. Verenesi.

Surendra retep 35ingh, S/o Sri R.B. Singh, R/o Vil!
Pre:i.urfFost chakia, Distt. Varancesi.

QXC\/ S gy PL

I TR T i e . e
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Vers us

. Jnion ¢f Indie through General jianeger, N. Rly
Baroda House New Delhi.

2 Chief Commercial Superintendent, . Rly Baroda
B ; —- House New Delhi,

S5 Nivisional Railwey itanager, N. Rly Allahebed.

4, Sr, Divisior.al Commarcial Superintencent ,

Ne. Rly, Allehabad,

+ e+ Respongents

4. Originsl applicetion no. 1231/92

i, Alok Kutar.sinha, </o sri c.p. Sirha, r/o 233,
~0ld Bairehana, allehabad.

2. —=ajai -grivestave, S/o sri Om Frekesh, r/o 86/51
' K¢ le=Banda Bhewapur, Himsatgeng, A llahabeu.

ess Applicants

Vers us

1. Union of Indie through:eneral iianeger, N. Rly
Baroda House, New D- ihi.,

2o Divisional Railwey ilanecer, N. Rly Allahebad.
o Sr. Divisional Commercial Supdt. N. Rly A llshabad.

«o+ héspondents

44. Original Application no. 333/92

1 Shwetank Verma, /o sri B.P Verma, r/o 285, Ghas ki
Satti, Khuildabad. Allahabad.

.. Applicent

Versus

n of 1Inida through General lanager N. kly

e Jni
2 da itiouse, New Uelhi,

a

o 0O

U -

. Genersl Veneger, N. kly, Railway Bhawan (Baroda ]

House), Now Delhi, \

i S

e
i
i
{
i
i
i
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3. Chief Commercial Supdt. N. Rly, Rail Bhawen,
Beroda House, New Delhi,

4, Divisional Reilway Mena.er, N. Rly, DRV Cffice
Allshabad. .

w

Sr. Divisionel Commercial Supdt. N. hly, Allahabed.

«+.. nespondents

49, Criginal Apclicatior no. 643/94

1. shiv Dayal pandey, ¢/o Late Sri Pt. Krishan Pandey
r/o Block no.27/10, Latour Colony, Neini Allzhabad.

ees Applicent

Vers us

. ' l, —Fhe Union of Inida thruggh General managel, N. Bly
= el = : a*oda HOJse, heu Del , L

: "llc: hahad.

"3:“ Sr} D1v1=10ndl uommcrc1al mcnaoer N. Rly mlldhaDdd

.+ Repsondents

43, Original Applicction no. 61/94

T Santosh Kumsr Sinha, s/o L.J. Sinha, a/a 32 Yrs.
r/o Vvill Kanharpur, F.J. Khardan, Dlstt Varanasi.

o o o f-\pola. \.,u"ﬂt

Versus

il Union of 1ndie through Seneral Jenager, N. Rly,
Baroda House, New Delhi.

2% Chief Commercial Supdt. N. Rly Beroda House,
New Ddhi,

3 Divisional Railway !Menager, N. Rly, Allshecad.

4., Sr. Divisional Commercial Supdt. DRM Office
Allahabad,

«+s Respondents

\
R




s m—— ——

4%,
IL..

x

Anil Kunar singh, S/o Sri R.P. Singh, r/o Vill.

(N2

original Application ne, 394/93

Anand s¢n3b, s/o Sri S.L. Singn, r/o 524-a4, Traffic
olony 4llshapec.

aj Kumer 3Singh, S/D S5ri . Dayel singh, r/o 5-
Ge Merg, hllchatsd.

= ’I

u

(s
e
(=

el Prakash sinah, 3/¢C ..D. 8ingh, v/o 5 1..G.
ﬁarg, Alléhobad.

Santosh Kumsr Singh, S/o Sri M.D. Sinah, r/o 5- M.G.
Marg Alkha:ad,

S.X. Singh, S/0 N.B. Sinch, r/o 13/3 Kerela Be
Golony, Allshabad,

Jmesh Frateg Singh, S/¢ Sri K.F. Singh, Retd.
Principsel p.B. Inter Colleg

haj

Bistt, r ataqurh

ujaria, Post Jreyud

TN N _‘mha_xar: ,:~fff_,e'5-, - -

095-B~*10ﬁo Polvnv Allcﬁafco." e e T
Late

Sunil Fumar Barua, /o sri/J.C. Berua, r/o 89 R.N.

Nager All:zhebad.

najai Kumar Srivastava, S/o sri R.B.L. Srivesteva,
r/o 152 Balua Ghat, Allchazed.

vMukesh Kumer Srivastave, $/o sri ¥.S. Srivastave,
R/o 123 Matiyara Road, Allahabe:.

«++ Applicants,

VeSS

gnicn of india, thrcugh General jiandager, N, Rly
fhai lwey Boad, Eeroda House. New Delhi.

Chief Personnal Cfficer, . Rly Bereday House,
New Ddhi,

Divisicnal Railway lMancoer, M. RKly allahabad.

Sri., Divisiongl Commercial Supdt., N. Hly
A llahekbad.

Original Applicetion no, 633/92

Ramji, S/o Late sri LalsRam, r/o 6lA/i Teliargani,

Allshebad,
\ «s. Apolicant

QL as

8
£

i
l




w
°

4%,

Versus

Jnion of India, through General Maneoer, N. Kly
Beroda House, Mew Delhi,
The Divisicnal Railway Manager, N. hly. allanabed.

Sr..Divisionel Commercial Supdti. N. Rly Allehabad,

Respondents

Original Applicetion no. 706/92

Late) B. Sinan, r/o
(=3

Dipek Kumar Singh, 5/c Sr
a :our, Allahabad,

S
1B/84A Bhanghembri Ro

Akhter Naim Siddique, S/o Sri N.J. Sidcique, r/o
174 New Mehdori GCelony, Allehabed.

Mohd. Keleem, 5/0 sri gmir Uddin, r/c Vvill patulki,
P.O. Kanehti Distt. Allahabad.

Dilip Kumsr, s/o Sri A.P. Srivastsve, Rf/o 9 Elgin
Road, Civil Lines, Allehabad.

Km. Shashi Sriwasteve, D/o Sri L.N. Srivasteave,
r/o 347, L1IG Govindpur Colony, Allshavac.

Suresh Pratap Singh, s/o Sri Kem Nesh Singh, r/o
vill Chand Kamaniye, F.O. Khutj} F.S. Khera, Distt.
Allahagbad.

e o ¢ Ap:.:'li cani

Versus

unicn of Incia thro.gh Sec®tory, Railway Boerd,
Rafi Merqg, New Delhi,

Generel ljanager, N. Kly Railway Bnawsn, (Barode
House) ‘“‘ew DEhi.

udt. N. Rly Rei:way Bhawan

Chief Commercisl s
) Allahatad.

(3arocd. House

Livisionsl Reilway Mamager, N. hly, allahsbac,

Sr. Divisionel Commerciel supdt. N. RHly, D°M
Office, Allahakad,

.+. {espondents

Criginal ppplication no. 648/92




2.

3.

29.
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Ran Murteos, S/o Mewa rel, r/o 71 A Dale Allapur,
Allahakad.

Vers us

jnicn.of India tbrough General !‘ansger, N.—FRIy—
Barode House, New Delhi.

Divisional Railwey llanager, N. nly Allehaved.
Senior Divisional Commerciel sSupdt. N. Rly aAllshaba .,

.+ . Respondents

Original 4 pplication no. 731/92

Pel Kumer ‘ishra, S/fo Sri K.K. Mishra, r/p
26/10, shiv Kuiti, Krigel Bhawan, Allenabed.

Frank ..ichard l‘enesse, S/o Sri !i.R. MNenesse,
$4/137, Cld Mumferdgeni, Allehabad,

o s o f{p li Cdnt.

Versus

Jnion of Indie, th rough Generel [lanaver, N. Rly
Rail Bhawan, Rarocde. {ouse, New Delhi.

Civisional Reilway lianeger, N. Rly DRM Office,
Aﬁll oA b::d.

Senicr Divisioral Commercial supdt., DR Office,
Nawab Yusuf Road, Allcheibac.

SRR

Criginal A pplicstion nc. 736/92

Frakesh Chan

di Fangev, S/o M.D. Pandey,r/c
Vill & Post D

ubawal, Distt. Allshabad.

o o /ﬂppll cant

Vers us

Jnion of Indie, throu;h Secretary, Rallwasy R2oard,
Nl var Y'\n l
new ni.

seneral ljanager, N. nly Reilwey Bhawan (Baroda
House) lew lelhi. \\

b\ - 27
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Chief Commercisl Supdt. N. .klyRailwey Board,
New Delri,

Divisionel Railway iJanever, No. BRly DR Ofiice
All; Ih‘CL’C’de

Sre—Divisicnal Commercial supdti. N. Rly, DR\
Allsheabac, i

. +. nespondents

8
Guleb Tiem, S/o Ram LCaur, r/o vill. senapur, P.O.
F.C. Sengpur, Distti, Jaunpu:z

<. Applicant.

Ve rs us

Union of Indie through Senerel jianager, N. -ily
Barcde Heouse. l'ew Pelhi.

Divisionel Railwey 'ianeger, l.. ' ly, allchabead.

5

)

» Divisional Co merciel supdt, N. Rly, DR
fice, allchavad,

(130 4 n

.. t€sgondents

Criginel applicetion no. 961/92

Durgesh ;.ani Jishra, s/o sri C.p. ‘ishra, R/o
433-L Kydganj, Alliehabhac.

Fermeshwar praesad Trivedi, s/o Sri R,K. Trivedi
r/c 116-4 Banhadurganj, Thakur Din Ks Hetha,
Distt. A llahgbhad.

v.ehdnra pPrasad Mishra, s/c¢ sri K.p. Mishres, r/o
577-4 Nal Basti, MNeta Naegar, Distt. @llahabad,

«»+ Applicent.

Versus
Jnicn cof India through General llaneger N. Kly
Baroda House, lew Deifi.

Chief Commercial Supdt.,N. Rly Rerode House, New
Delhi.

Divisicnel hailwey lianager, N. Rly Allshabad.
Senicr Divisional Commercial Supdt. CRM COffice,

By Jadt 2l la
nly Allahebaqd . \ Re pondents

%{\' o s
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5@, originel applicstion no, 207/92
e Cinesh Frasec¢ Fendey, S/c Sri K.N. Fandey, r/o

vill. Relwan, P.C. pahara, Distt. [iTzepur,

ee. Applicant

Versus
f1¥e Inicon of India through General !iancger N. Rly
New Delhi. !
2 Divisionel Railwey {i@naier, ho. nly aAlleahabad.
3L Sr., Divisionsl Comnercial supdt. N. Rly Allahabad.

ees Recsponcents

33. Criginal apovlication no. 1203/92

i Krishna Lal 5/0 sri G. 5¢hei, r/o 12/14 y.G. harg,
G.G.1.C. Conp curd, Allchabad,

i inahendre sirgh s/o sri U. Singh, r/o 2/85, Rame Nand
l.egar, latiyara Road, Alispur, Allahebad,

3 Hori Shenker Singh, $/o Sri iiem Autar Singh, r/o
2/45, Rame¢ Nand i.agar, ;ietiyara Road, allahecbad,

4, Tej Lahadur Ram, S/o sri Dal Ssinger Ram, R/o
87=~/2=C, Baghsembsri Rcad, allapur, Allshabad.

|
I
f

5 N Yogendre heth,s/o Sri Dudh Nath, r/o 535, Colonel Gur |
hl lane 1E1510 s

i

ee+ Ap. iicangs,

Versus

1. Union of lndia through seneral :anager, N. Rly
Beroda House, Mew Delhi,

2% Divisinal Railway mana:er, Northern Railway,
Allalabad,

e sr, Divisional Commercial Supdi., N. Kly &llshabad.

eee neSspondents

N

.. 29




/729 [/

54, woriginal Applicstion no,1207/92

18 Suresh Chandra 35
rfo 2°/3, New Rev
Al -

)
4

hl =
Allahcbad,

upta, B/o Sri Keja Rem Gupta,
wa Bul lding, Leader Roed,

2. Fertho sarthi Dobdar, s/o sri H.K. Dobdar, 294, Akbar
pur, allencbeac.
- - = o ae {\p:;lic.n ts .
Versus
1. Union of incdis thr ugh Zereral iiana.er, I.. Kly,
berode House, 1., Belhi.
2.  Divisiocnal Reilwey ranager, N. ..ly allshabad.
3. sr. Divisional Commercial suodt. N. Rly allshabad.

.. iteSpondents. Cl

S8. OUrigianal A pplicetion no., 1345/92

e Krishanakant Srivastava, 5/0 sri (wate) jiunni Lal
Srivastave, r/o hamna hanz Ndgér, Bhardwsj Puram
Allehabad.

2. smt., Jsha ..ani srivasiae®a, /o sri D.C. Srivastevas

r/c 520KL Kydganj, Allahabad.

3. Haiesh Srivastava, S/o 5:i Kripe Shanker, r/o
72=- C/2, iatiara Road, Bharadwsj Purem, allchabed.
4, Ghen Shyam singh, $/o Sri Z.R. singh, R/o vill Narayal

npur, Post Snivgarh, Distt. Allahabad.

S Brijesh Kumax Penda&y, S/o sri S.K., Fandey,
r/o 46, Kunche Rei Genoa Prasad, ;‘alviya hager,
Allshanad.

Versus

e Jrion of india through General liansger, N. Rly
Raroda House, New De lhi.

D Divisionel Railway ianajer, N. Rly, Allchabad.

oy Sr, Divisional Commercial su.dt. N, Rly, allahabag.

\ e+ Respondents

Y

--3e
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56, Original Applicetion no. 1344/92
il Vinod Kumar Jrlxustdva s/o sri R.P Srivesteva,
r/o 751, .‘uir Koad, nejapur, Allehauad.

eee Applicant

Versus’

1. 3nion of india througn Gereral jlanager, N. rly
Barcde House, Mew Delhi.

2. Divisi sna. Railwaey Manager, . Rly, 4 ilehabad,
- - P TSI 1 D s . . —‘l \_t Sk SIS ] :‘q»\‘,., =
e Sr. lVvBiliona4 v ommnelicisa SUpGTe, ine Yy Ailcelld Taley

... RESLONCETS

N

57. woriginal agplicaton nc. 1230/9

fin, S/o ovdi S.H, lmsddg
hyem i ager, Rellwey Colo

Dheczeﬁd*a tath Saxena, s/c Sri Decna hath S.xenaé
n/o 46-21-4/7 Rémen Xe Pura, Sulem Sarei, ailahasbed
® e \ppllCEﬂtS
Vers us

le snion of india through Generel leneger, N, tly '

ssroda House, MNew Delhi.
= sivisionel Railvey enager, N. .«ily Allehsbad.
3. Sr. Divisioncl Ccmmercial Superintendert, b. Rly

Lllasrebad.

L]
.
ok
™
L]
el
Q
)
i
D
)
(.6
(¥}

£ . . . O y ey N ~
28.. original A pulicetion no. 1239/9z2

fs Frem Shanker, /0 sri G. .nker, r/o 36/31 Kela
Danda, Himistgaeng, a17cxadduo

2. nemes hwor M ath 3nerme, S$/c S1i Rem 131~ lircls Nager
Lucknow,

.o bl cants
Versus

1. Jnion of india throgh General i.enager, E. nly,
:eioda House, Allahatad.

2 Divisioral Railwey Menager, N. Rly, Allahabad.

1
I

‘\‘%d»' o
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3

3 Sr, Divisional Commercial Supdt. N. iily Allahebad.

... Respondents

59. OUriginel Application nc. 647/92

Z

il Varun Kumar Shukley—SAe—S¥i S.F. shukls, r/c

79 A vinhazpur, Beni Ka Hata, Allchaoed.

«s. Applicant

Wieg Bis
1. Jnion of india through Genezxagl hanager, N. Rly
Barcda House, lMew Delhi.
,
2% Divisional Railwey Meneger, N. &ly, allechabad.

Sic sr., Divisional Commercial Supdt. N. hly
~sllehabad,

i
It
i

.+ Respondents

‘ ~
6¢. wuriginal Apglication no., 494/99

= Suresh Kumér S/o sri Tulsi Ram r/o 25, Lukar Ganij,
-Allse habad,

Versus

it Jni n of Inida through Generel Memager, N. Rly
Bsroda House, New D-1lhi,

25 The Divisional Reilwey Marager, N. Rly, Allehabesd.
c The Senior Divisonel Ccamercial Supdt. N. Rly

Allshebad,

4. Sr. Divisional Fersonnel Officer, N. Rly, Allshabad.
He Sr. Divisicnal Accounts Ufficer, N. Rly Allshabad,

«s . DespoOndents

N original Applicetion no. 495/92

1 Ranjni Kent patel, 53/ sri Chandre Shexhar, B/o
2, Rama tand Negar, Allspur, Allehabas.

¢ oo AppllCC.nt.

\




Versus g — _ s

. > -
le Jnion of Indie throgh the General Maneger, No. .RlYy
2arods liouse, New Delhi,

2% Divicioral Railwey Manager, N. Rly allsehabad.

S Seniro pivisionel Commercisl Supdt. N. Kly Allehebad.
4, ’Sr; Divisional personnel Officer, . Rly Allaheiad.
i 3r, LCivisional /sccounts Officer, I, Ely Allahelbad.

63. Crisincl Applicetion no. £13/92

1% Frabha shenksr Yadav, 5/0 sri R.FP. Yadav, r/o

1CG Thron hill Roed, Alliahabed.

«u Lbplicent
Versus

1. Jnicn of Indie through General ..anacer, N. Ely

Bsroda touse, New Delhi,
2. Uivisiongl Railway ifanczer, N. Ely Allahecad.
3 Sr. Divisional Commeercicl Supdt., N. nly Allchsked-
44 Sr. cCivisional Perosrnel Cfficer, . Rly Allshebed.
5. Sr. Divisiorel Account Officer, N. Rly Allchakad.

... Respordents

63.. Oriciral anplication no., 527/92

1. anil Kuier Srivestave, S/o sri V.K. Yrivastave,

r/o Rly Cuarter,subédergani, Allcliabhd,

Fic Frakash Cherdre pencey, 5/0 5ri A.F. rerdey, r/o

191/24 ta roop Pur, Allanabad.
_ . - } o - . — P \ /i

3. Rakesh Pretap Singh, S/o sri R.P. Sinch, K/o
vill & P.0O. Kotwa Teh il phulpgur, Dastt Allzhabad,

4 awarat-,1 ("',~_,m(._ S/O S‘_; (b s yrl\r..,.,._\ .I./O A i

- ' J4 N\ iiaL Y L ek e [\A-OA(_’ / 5O \—/-\‘u.y'u~ Jr,

2llchabad. -

==

®
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1o Union o) India through Secretcry, Railwey Boaxrd
‘ Fail Bhewen, kew Delhi,
2. Genersl Mensger, N. Rly Barods House, New Delhi.
3. chief Comme-Irciel Suodi. k.. .Rly Beroda loluse,
iew Delhi. :
. |
4, Divisional Rai e Hly, DHM Uffice,
Allahabad.
5 Senior Diviicnal Commer€éial Supdt. N. Rly Allehebad.

Ch
()
(&
W
ct

ion Supdi. N. Rly Allchscad.

«e. RESpONJeNnis

1 T N (b e - s ~ i I ’,.. SN ND A
e Malcja nuﬁt, S/Q €ri1 $.K. Zrivestie cly /9 Sh2e

Bachambari [fousin- Scheme, Bharadwajpuran, 2llahepur,

Allahabad. o

sev - boplicanit
Vercus
l. uUnion of Indis, throixh Zenersl aneger, N. Rly
. s = = £

e DI J i
2. Eivisional failvicy ianagew, 1. Bly, llahiebad,
S senicr Divisional Commercisl sSupdt. N. Rly allehabad.

«es Respcricents

6& Urioinal ceel e tion 0. —io/

Ao Shiuspi I Sumar
SaahE s ReE, Ut
Al e SR
nl.Ld.‘lQr,:\lr, Slian

Versus

l. Union of Indie throush Seneral lienager, . Railway
Berocs louse, lew Delhi.

o Divisicnel Reilway [lanager, M. niy. Arlahebad.

3. Sr, Divisional Comrmercial su.di., . kly Allahalad.

4. Srs Divisional persinnel Officer, N. Rly fllahsied.

5. SPE Divisional ACCOJntS officer, N Rly Allahabad°

see pEspondents

-3y
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Aoy R e et ~ ~ ~ i L i "~ o b o 1= . o
ALdDl Kumar, J/U SEl Gyen Gnana, /9 42, beta Ji Ka
o e CAR! L -~

Lelagn, :‘.-L-Lc.‘-c:bud.

Ve rs s

Union ¢f India throagh General ianeger, i . Rly
Baroda touse. New Pelhi.

U

St e = & M Doy~ s 1 e e
1vicivi.el B ey paEiticl et o iy AllelasiuE el

Sr. Divisional Commercial Supdt. h. RIy .illchabad.

=

« Divic ioriel F erosnnel Ufficer, {. Ely Al:a abad.

&)

r. Divicional Accounts. Cfficer, N. Rly aAllahzbad.

(9p]

... Respondernts

Oricinel Applicetion no. 221/93

ingh, r/o Tejpur Bos i
stt. Varenasi.

Versus
Jnion of indie through General jianag
Rellwey Bosrd, Baroda House. New De

'}r‘*l 57 o lvr 7 "—ur\"\,,l N 1 1\7 fl|'3::3*’\~.r"
I Acliway anadel, N. i Ve ARG ERaisaic el

Si. Diveionsl Ccmmercizl Supdt. No Rly allzhcbad.

L. Presad, r/fo

L]
Sladsc ™,

y» /0 3z1 R.S. Prasad, r/o
t Cheraon, -Distt. Varanasi.

\ s sAbplicant




6B,
lo

7
1.

ndie, through 3enerel ijanager, N. Rly
Dzrode House. ew [elhi.

M

Chief Commercicl Sugdt., N. Rly Beroda Hous
New Delhi.

Divisiorial Keilwey Manacer, N. nly, Allshabad.

Sr. Divisionsl Commercisl, Supdi. Northern Railway,
Allzhabad.

«ss liespcndents

Criginal Applicatior no. 219/93

Ram Singh Yadav, S/o Sri R.a. Yadev, r/o Vvill.
vhargmi, p.C. Suhansa, Tehsil Fatti, Distt.

ma Shanker Yadav, S/o Sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.0O. Gasura, Tehsil Fetti, Distt.
Pratapgerh.

Om prakash, S/o Sri R. Dular, r/o Vill. Behdaul
Khurd, pP.0C. Gaura, Tehsil Fatti. pratapgarh.

Vasudev, S/o K.N. Yadav, r/o Vill. Kudia-ka-pura
Tehsil vechchaliscghar, Distt. Jaunpur.

«+v Applicants

: Velsus
Jnion of Indie through Generel [anager, orthern
Railway Railwsy Scard, Baroda [louse.
Chief Commercial Supdt. N. Rly, Baroda House. New
Delhi.
Division

[e]]
P
")
oy
—
o
o
o
)
G
m
3]

4 H
Sr. Divisionmal Geommercial Su;

Crigianl Application no. 197£93

Chet sirigh, s/o sri Ra: Bashadur singh, r/o wvill.
Inargeon, rost semrahs, Distt. Veranasi.

shiv Kumer,Mishra, -S/0 3ri R.P. Mishz

vill Tatihera, Fost Deonshti, Distt. a4

Vinod Kumer 3ingh, s/° i
Vill Raon, Fost jemradh, Di
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i 5.5, Irooathi,

4. Raresh Chandra Jripathi, s/9
Seidalttad, Disti. Allans

rfo vill. shisakpura, post

. g e /
Blo Shy m Krishen pDwivedi, s/c 1 V. Dwlvedi, I/0
pil. Topo, I

_)4
' - ] 2ty oo
;_,c‘udhu\,\].{"n, Ulst.{,o ,‘\.L.LC..U»\IG-

7 M
. «re  Appiicant.

e Y e
VE L SIS

1. Jnion of Indis through Zneral Mansger, ic. Rly,
=l

‘ullhdy shawan, barods ilouse. Lew e thi.

2. C.ief Commercicl Supdt. Beroda House, ew pelhil.
3 Divisional hRailway ienager, . Rly & Allahebad.
4. Seni Q*fDFV**igugl«BQmmercial, Supdt. . Rly,

BtalUiifadic e A< digila

.ss RespoOndentis

71 @, cCriginal aApplication'no. 162/93

1. prem Sharker, s/o sri s.H.N. pandey, r/o 45 Gariwen
Tcla, allahabad.

2. Sanjay Kumal, Qriv~stc ra, S/o szi (Lzie) ReFo
Sl‘ivcs \,r:,‘\/a’ l/o lk‘/ ll e‘."‘.’ Sauubatlcdauh ,fh‘\llahavbad .

Shes Sautem Adh‘ka: s/o sri R.N. Adhikzri, r/0 695-5
Leco Zolony 4llah bag.
4. Jagaivh Presa? srivestavs, 5/3 sri (~ate) N.P.
Sriveaestava, r/e 97/4, Karbala, allazabad.
5, najendra Salaswat, /0 S1i P.3. Sareswet, r/o
03 seriwen Tcla, Allsghsbac.
D Om Prakesh Srivastave, 3/¢ 5ri E.L. Sirivasieva,
r/o EWS (54) Baghambari Colony 3/3 allapur Allehabad.
7 abhilesh Kumwar Srivesteve, S50 £ri T.N. SLivestave
0 245/5 Shenshyem Ragar fiailway Colony sllzhsbad.
i Ashiutosh | cizva, 5/0 sri X.B. Srivasisva,
~rc / B NN
.x./v J o/ ll J—T” ‘\chr’ /—\il; SN i SIS
Te 2i§R0J Kuilil v, 3/:~;§i13,:, Ch Vs cavia,
/9 For11 ajer, Allshabac.
& ? . - i P , = A
V. Neerg; Kumar Verms, 5/0 5.1 K.S. Verms, ;0
AEG/ oA e v g Road, Allchabad.
see awpliaite,
Varsus
le Jnion of India thro.igh Zenerel Manager, N. Rly




Railway Bosrd, Eusrode !iouse, A New Delhi.

2. Chief personnel Officer, horthern Zailwcy, Barcds
House, liewy De lhi,

3e Divicionel Railway Marager, N. ily, Allchabed.

Zps seriior Divisional Commercial Supdt. N. Rly, B
Allshabad. B - -

«+. Respondents

72. Originsl spplication no. 161/93

-~

1l. sheo Kumer Yacev, S/o Sii P.L..Yadav, r/o 164=-A
f\-Dg'Ji_bagh —\J-l(,] abaa.
2 hailendr hal Verme, S/o0 Sri B.F. Verma, r/o

shailendza 5a
301441-4/9E Tilsk iiagar, Allahebad.

3. Km. Rajeshweri, D/o Sri Ram Dass, r/o 2/22-4
Kamanand l.agar, Allshabad.

e suril Kumer srivastava, cfo sri A.N. Srivastave,
r/fo 127 Metira Road, A’.lshabad.

(6}
L]
l@pob

ajesh Kumer, S5/6 Sri S.F.L. Srivastava, r/o
+CeCol. Srivecstave, Sucamadih, Dhanbed.

o. Awzdesh Kumer Sirgh, s/o sri J.singhk, r/o surshiyas,
Fost sanscdih, Distt. Eellia.

Vi Anjeni Kumer Srivas
e

ave, s/o sri V.N. Srivastava,
r/o 28-A Krishan Nega

i, Allahelkad.

W

8. Karunesh Kumar, $/o Sii T. hath, r/o 545-3 chanshyanm
Nagar, Allaghabad.

e Shyam Frakash Srivsstava, s, S
A

o iP.
EWS 54 Beghambari Colony, Allsghabad.
10, Lalit Kuuer, s/ T/ a

al, (0] i rrem I\Um_‘r,
Sohbatiakagh, Al

ST
lashabad.

Versus
L Jrnion of india through Genersl .iecneger, .. hly
Baroda House, llew Delhi.

e Chisf personnel Officer, N. Rly, Baroda HHouse,
J\QGW E‘e lhi .

3% Divisional Reilway iianager, K. uly, -.Allghabed.
4% Senior Divisionel Commer@diel Supdt. N. Kkly Allahabad.

\ 0.0: sgon. .S
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Qriginal Applicatien No, 150 of 1993

1., Shri Dhirendra Kumar Mishra, s/e
Shri H.M, Mishra, r/e 23/47/107 B

Indrapuri Celeny, Allahpur,
Allahebad, -

eoes Applicant

Versus

1. Unien ef India threugh Genral
Manager, N, Railway Head Qucrters
Uffice Bareda Heuse, New Delhi,

.cs+ Respendents

O R D E R(RESERVED) i

JUSTICE B.C. SAKSENA, V,C

This bunch ef 73£ifses in all invelve almost
.3

identical questiens eof fact and law and reliefs alse. O.A
83 eof 1992 is being treated as the leading OA. The number w
of days eof werking varies in each ef the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that te# on the
allegatiens made by the applicants in the moenth ef January
1982.

20 The applicants alleged’that they had werked fer

the peried. indicated by them in the varieus O.As,in the menth

of January 1982 @ is.15/~ per day. The applicents allege

that on the basis of Railwag Board's letter dated 6.2.90

they made representatien regarding their re-engagement as

Volunteer Ticket Cellecters since they had werked prier te
17:11.86,

3 Reliance fer the claim is based en the decisiens

of this Tribunal as alse the P.,B, in a few O.As preferred

\
Ve b

«« P39




2 39 ¢
by p:rsohs similarly circumstanced. The applicants,

therefousre, have sought a relief for a direction to the

)

C

(@]

ndents to re-engage the applicanis as Volunteer

(Al
v

1esp

r.d

Ticket Co

(D

lactors or Mokile Booking Clerks es per Extant

=

Rules. They have also in some pet;tions prayed that s
cirection be issued to the resspondents to take the peti-
iicnars on duty end pay back wages from 1C.12.S0 till

the dete when they first presented thems@lves for engage-
ment, -

4, The respondents heve 1esisted the petition end have
filed a counsr affidavit as &also & supplemantary counter
affidavit,

Se The applicents have filed s rejoinger offidavit.
The appficants have admittedly not re-engaged afier their
short stint ranging between 5 to 18 days in the month of
Jenuary 1982, The Railway Board's circulers dated 6.2,90
is annexed as anexure AL to the leading C.A and have
also been annexed in kXXX some of the U.As. A p.rusal of
the said letter shows that in the light of the judgment
dated 26,8.87 of the Ceniral Aduinistrative Tribunal,
Principal Bench, New Delhi in O.A. No, 1174 of 1984 (Neera
Mehta end Urs Vs. Union of India and Ors ) and dismissal
of the SLP No. 14613/87 ty the Hon'ble Supreme Court

on 7.9.89, The Reilway Boerd has decided that the ‘'cut
off?' cate for being considered for abscrpticon in

reguler employment egainst reguler vacancies earlier
provided to be 14,8,81 will be substituted by 17.11.86
Paragraph 3 of the circular letter is the ancher shest

for the cleim in Lhe present U.A which reads as under:-

\
R\

L epAO
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" 1In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en
discentinuance ef the scheme by zenal

- : Board 's
Railways, as a result of/ﬁaﬁgvletter; dated

17.11.86 er any earlier instructien teo the

same effect may be re-engaged as Mobile
Booking Clerks as and when they appreach
th® Railway Administratien in regular

emp leyment may be censidered after they

cemplete 3 years of service as Mobile
Beoking Clerks in the same manner as in
the case of other Mebile Booking Clerks

covered under para l. "

&. - In paragraph 1 attentien was invited te Railway
Beard's letter dated 21.4.82 and the 'cut eoff date!
provided therein was 14.S8.81.

3. We have heard the learned counsel for the parties.
Qe Shri B.B. Paul, ceunsel appearing fer the respe-
ndents raised a preliminary ebjectien that the O.As are
barredgby time, laches and acqu%%.nnce.

qe. \ The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.1990

dees net govern the applicants whe alleged te have werked
foer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter

dated 17.11.86. Their discontinuance had taken place feour




cu 4L 8g

years earlier and not on the basis of the Railway Board's

said letter,

10, The respondents have also disputed the cerrectness
ef the averment made by the appli;ants abeut their having
worked fer the duratien indicated by them in each ef the
OAs. The applicants in suppert ef their assertien of

having werked in the year 1982 for & number ef days indicated
by them during the 'Kumbh mela' hsve been aneexed, cepy ef,
cbttificate stated te have been iﬁsued by ene Ram Das whe

has given out his designatien as/TiiSet Cellecter AKM, N. Rly ,
Allahabad, Cepy ef such a certificate has been annexed as
Annexures A=-3 and A-4 te the leading O.A, Shri B.B. Paul
submitted that Shri Ram Das was net competent te issue this
certificate and the said certificate cannet be treated as
preof ef the working peried ef the applicants indicated in

the certificates, We, however, feel that it weuld not be

necessary te enter inte this centreversy for the purpeses
of deciding the O.As. We, proceed to decide the O.,A in the

light ef the claim based en the provisions of the Railway

Beard's circular letter dated 6.2,90. Wwe, hewever, make it
clear that we may net be understeod te have accepted the

claim ef the applicants with regard te the days ef their
werking, Wwe may tske up the plea of the O.As being barred
by limitstien, Admittedly, none of the applicants initiated
anyﬁ%&%&&é%iproceedings in any ceurt te challence their
discontiszance made in Jenuary 1982, The €entral Admini-

strative Tribunall wes censtituted in November 1985. These

O«as have been preferred in the year 1992,

12. As noted hereinabeve, the basis fer the claim
apart frem the provisiens ef the Railway Board'!s letter

dated 6,2

«90 is certain decisions rendered by this Bench

RN  ..pA2

e/
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of the Tribunal. The said O.As are O.,A. No, 722/9C ®
Rajendra kumer Srivastava Vs. Union c¢f India and Ors, C.A
No., 471/8C Mukesh Kumar Srivastava Vs. Jnion of Indis &nd
Urs, U.A. No., 648/91 Madenm Motran Pandey Vs. Union of Indis
and Urs. No doubt, in these csses orders for re-engagement
of the applicants therein had been passed. un the msterial
placed in the supplemzntary affidavit we find subsequenily
in severel other csses cdecided by this Bench of the
Tribunel, & different view was taken when ii was pointed
out that the Railway Boerd's circulcr applied to !obile
Bookiné clerks and the decision in Neera Mhta's case was
in respect to Mobile Bocking Clerks, This distinction was

noted while allowing & few review petitions in some O.As
. i A

and in U.A. No. 131/92 Lalji Shukla and Ors, the only :
directlion given was that the respondents mey consider and
analyse the cases of Mobile Bocking Clerks and find out
if any scheme can bhe framed by them laying down a parti-
cular criteria for re-engaging them on casual or daily g
basis., Ajainst this decision, the Railway Authorities
preferred en SLP before the Hon, Supreme court and the
Hon., Supieme court by an order dated 7.4.94 passed the
followingy order:-
" Delay condonec. The order only ¢gives & dire=-

ction to the petitioner to find out any scheme

can be fraemed. The Union of India

can examin2 the matterx and if it is

not possible to frame a scheme, record

ils finding accordingly, There is no

obligation cast by the impucned order

that the scheme should be framed in eny

case subject to the 8POVe, observetions the SLP

is disposed of",




sis I ST R e

ebeveretsendEt fens thespeeialiesve petitien e Naqepete e et
Subseguently, the Railway administratien consideredx the
pessibility ef framing a scheme in the light ef the dire-
ctiens given in Lslji Shukla's case by the Bench of this
Tribunal which was dlse repeated in seme other O.As which

came fer decisien subsequent te the decision in Lalji

Shukla's case,

12, The Railway Administratien in the supplementary

counter affidavit have indicated that they have taken a

decisien that ne scheme can be framed fer Velunteer Ticket

Cellecters for abserptien and regularisatien in grewp'C’
e

categery pests since this weuld militet egeinst the statutery
previsions laid down fer Recruitment ef Ticket Collecters etc

as conta%ned in para 127 ef Section B of Chapter I ef the
Indian R;ilway Establishment Manual 1989 Edition, They have
further taken the view that ne such pests er vacancies exists
en the Railways fer Volunteer Ticket Cellecters/Mobile Bocking !

Clerks feor their re-engagement en casual er daily basis,

15, It was also held thet re-enagagement will burden

the public exchequer and will alse enlarge backdeer entry

and will effect reservatien pelicy as contained in Article
16(4) of the €enstitutien ef India., It wes alse held that
framing ef such a scheme feor those Volunteers whe have clearly
worked fer & peried ef merely for 5 te .18 days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at large {ﬁ

would be deprived ef their legitimate rights.,

NS



13, Admittedly, this scheme hes been given up after

l
47.11.86 and the Railway aAdministratien has fer cogent reasens

indicated tlmt Lt was net feasible te drew up @ scheme &s

reguired in orders passed kn varieus O.A.s

16, Shri B.B. Paul has also invited @ , our attention

to certein decisions in review petitiens which were ellowede

BRIIBEL u%(g. ©On the basis eof an enolegy of the decision by the
Ve
Principal Benchh in 'Neera Mehta's case direction fer re-—engage

ment had been pasged in the‘Oa&s. While @eoddiag allewing the
review pegitiens it was noted that the decisien in Neera
Mehta's case was confined te Mobile Beoking Clerks and there
is ne parity between Mebile Beekiny Clerks and Velunteer

Ticket Collecters, The present applicents fcll in the later

cetegoery.

lé. Quite @ large number of decisions have been rendered

frem time te time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens
and @ directien te drew up a scheme was enly previded as in

Le1ji Shukla's case(Supre), which wgs followed in many other
subseyuent decisions. The turns and twists which have ‘taken
place in the view expressed on the question have been referred
to show that i{he decisions of this Bench of the Tribunal on
the basis of which the applicants/%i%iming similar benefit
being extended to them do not hold the field.

1. we mey now take up fOr consideration the plea cof
benefit of the

4 : S 3 e / . . . -
the applicents ihat the meclsions in some O.As in favour of

imilarly situe rso :
similarly situeted perscns may be extended to the applicants,

¢

It Is now fairly well settled that the judgment of the Tribuns
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{bf that metter of any court does not'give rise 12 a

X cause of action., It is the orders of the authority

concerned or their inaction which give rise to:the

grievance and the cause of action based upon this has to
be considered for purposes of determining whether the
petition is barred by time under the precvisicns of Sec,

21 of the Administrative Tribunels Act.

13, As v.as noted by the Medrss Bench of the Centreal
Acdministretive Tribunal in & decisicn reported in (1S%4)
28 AIC pge 20 'Tamil Nadu Divisional Accountants Assocla-
tion and Urs. Vs, Union of India and (rs, this position of
law has been clearly affirmed in the judgment of the
Supreﬁe court in 'Bhoop Singh Ve. Union of India and Crs.
(1592 ) 21ATC page 675. Before the Madras Bench the
question of delay was reisecd and it held that since the
delay has not been satisfactorily explained the C.A was
re jected on the ground of limitation alone, In that

case an order adverse to the applicants was passed on
14,10.86. A decision on a similar order was rendered

by the Chandigarh Bench of the Tribunal on 1.5.91. There
after the applicants Asscciction moved in th& mettiecr and

mede & representetion, 5 years delay was held as fatal.

1¢. A Full Bench of the Ernakulem Bench of the

Tribunsl in & decision reportzd in (1994, 28 AlIC 177 hsas
also taken the view that decisions in similer cases cannot
give & fresh cause of action and the period must be counted

from the dete ths cleim relates.
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2L, The Hon 'ble Supreme Court in 'Bhcop Singh Vs. Union

0f Indiz snd urs(Supre; had interelia, held thet"inordinete
is

and unexplained delay and laches by itself/a good ground

10 refuse relief.to the petitioner irrespcctive of the

merit of his claim. It was alsc Observed that Art. 14 or
the principle of non-discrimination is eguiteble principle,
, eny relief clecimed cn thet besis must itself

be founded on eguity end not be &lien 10 thael concept".

22. Ve mey also refer tc a relevant observation mede in a
recent decision of Hon, Supreme Court in 'netan (Bancre
Semant sno Urs, Vs, Union ot Indie and urs reported in

1994 $.C.C(L&S) page 182, The petitioners before the Supre-
me Court in that case were casual lcbourers of south eastern
Railway. They were elleced 10 heave been eppdointed between
1G84-6¢ end represented between 1575-78. They, throuch
their petition socught ¢ direction to be issued to the opp.
parties to include their names in Live Casual Lsbcurers
Rogister after due screening end to give them re-employment
according to their senicrity, The basis for the claim
amongst others amd was a few judgments rendered by the Apex
court in 1985 andf87 directing the Railway Authcrities to
prepere a schems 2nd-to ebsorb the casual labourers in
accordance with their senicrity, The petitioners appeared
to have made a representation in 1SS6C to the Authoiities in
which it was alleged thet they are not following the orders
cf the Supreme court, Hich court of Calcutts and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hcn,
Supreme Court, tcck the view that since no explanation hes
been civen cs to why the petitioners did not approsch till

199C held that two guestions arise;
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(i) whether the petitioners/entitled as a
matter ot right to reamployment,
(i) whether they heve lost ibeir right, = :

if eny, cue to deley.

22 While dealing with the said question the
following observetion was made :-
" DPelsy itself deprives a person of his
remedy aveilable in lew. 1n abs@nce of
any fresh cause of action or any legislation

a person who has lost his remedy by lapse

of time logses his righi es we2ll", -
23, A Full Bench ot *he Tribunal{(PE, while
deciding U.As 767 and 842 of 1985 mede the following
ra2levant observation:-

" It is not openes tc court of record to
pess an order in respect of perscns who
ere not even present before it by any
application or petition. In this view
cf the matter the view teken in the
case of cne Cr more employee by a judicial
forum cannot be i?,so factec made appli-

cable to all other employess In the same

cadre, rsnk or situaticn by another
judicial forum.®
This cbservetion also supgpcrts the view taken hereinabove

.

thet the judgment in a case does not give a cause of
- who

acticn to another employee,/claims to be similarly

circumstanced as the applicant in other case earlier

decided. . \\
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24 Shri B.B. Paul, lecrned counsel apposring for

v e
the izspondcnis have invited our attention 1O ¢ decisuion
rendered by ithe kiincipel Bench in ‘'Ashish Chakraborty Vs,

-

Union of indig and uUrs, .eported in L994(i, AIJ 382, In

case in hand, The applicant alleged that he was engaced
as Mobile Bucking Clerk from 1,5,85 to 18.7.85 and hed not
been enganad ithereefter., He mede & representstion statine

th

t he has worked foer 32 deys in 1985 and in view of the

Y]

circglsr cf the Railway Poard dated 21.5.92 he be elsc
considered for ebscrption as Mcbile Booking Clerk. The
¢pp1ic§nt's representat;on was recjected and he was informed
that hé cennot be ebsorked in lerms of the letter dated
12.8.92. In th2 szid czse the gpplicant based his claim
on thefbasis of & decisicn cof the F.B. in g similer bunch
¢f the .cases, The Division Bench tock the view thst
there is no perity or simil-ority hetween the applicants
case and ihe applicanis in the bunch of cases decided
earlier, It was held thot since the services of the
applicént was notl discontinued es a result of Reilway
Bcerd's letier dated 17.11.86. the ap; licent's cus@ was
kzgrnot coverzd by pare 3 of ihe Railway Board's letter
deted 6.2,9C, Since he was not discherged consequent
upon discontinuance cof the scheme by the zcnal Railway

as e rasult of letter dated 17.11.86. The same situation

ortains herein &slso snd wehave alrecdy held accordingly, i

rh

254 In the said csse, referring tc the declision of the ;

Supreme ccurt in 'Bhoop Singh Vs, Unicn of Indie and Ors

=

(Supra), the juestion of deley waes also
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t: 49, &
consid;*ed and it was held that the petition was barred

by limitation, The cause of action having accrued & in

July 1985. The said C.A was filed sometime in the yesr
1593,

26, The learned counsel for the respondents &also
invited our attention to another decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu
Sharma ¥s., Union of Indie and Ors reported in 1994(1) ATJ
pc-84. -

2%. The petitions before us are clearly barred
by limitation as provided in Sec. 21 of the Administrative
Tribunals Act. Tﬁéﬁpr0visions of the Railway Board's
letter dated 6.,2.90 is not attracted and applicable to the
applicants, |

29. Admittedly, the scheme hzeX been given up
since after 17.11.86 snd is no longer in force. This fact
cannot be l?sz sight of . The applicants therefore, cannot
be granted[;eiieQSPrayed for by them. The applicants also
raised & plea that one Shri R.N. Shorey and 12 Others Volu-
- nteer Ticket Collectors heve been included in the approved
list of 1982, It is, therefore, pleaded thet the reSpénde-
nts have been giwven re-engagement to some Voluniecers as
vVoluntaer Ticket Collectors on Pick and Chocse basis,

2q. ' In the counter affidavit, it has been indicat
that the 12. persons named in para 4.1C of the leading O.A
had been re-engaged as Ibkile Booking Clerks and not as
volunteer Ticket Collectors, The allegation, thefefore,

ha& been denied. Be that as it may, the applicants would

be entitlad to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-
ngentis in re-engaging a few which has been satisfactorily
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expleined will not give rise to discriminstory treatment.
The applicants in 2ffect are seeking re-engagemeni on the
strength of hsving worked for a period panging betwzen

2 10 18 cays,which elsc 1s doubtful,and has been disputed

by the respondents,

3L, In view of the dliscussioun hereinabove, an

(=0

total

Q)

ty of the circumstences we are not pursuaded to
crant the rel.sfs claimed for by the applicanis. The U.As
lack m2ritl and arex accordingly dismissed., No orcer as to
costs,:

32. The copy of the juvament shall be glaced

on each of the U.As which have been declided by this common

Il

juogment, | N
G |
-
—
( K. MUTHUKUMAR ) ( B.C. SAKSENA
MENMBER(A) VICE CHAIRMAN

CATED; DECEMRER, (.. 1994
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